IN THE INCOME TAX APPELLATE TRIBUNAL
KOLKATA ‘A’ BENCH, KOLKATA

(Before Sri J. Sudhakar Reddy, Hon’ble Accountant Member & Sri S. S. Godara, Hon’ble Judicial Member)
[VIRTUAL COURT HEARING]
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C/o M.L. Kojani, 28B,
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Appearances by:
None
Shri Imokaba Jamir, CIT-DR, appeared on behalf of the Revenue.

Date of concluding the hearing : December 9th, 2020
Date of pronouncing the order : December 14, 2020

ORDER
Per ]. Sudhakar Reddy, AM :-

This appeal filed by the assessee is directed against the order of the Learned
Principal Commissioner of Income Tax- 11, Kolkata dt. 27/03/2018 for the
Assessment Year 2013-14.

2. The 1d. Counsel for the assessee has filed a petition dated 06.10.2020 before the
Tribunal seeking to withdraw this appeal. The Id. DR had raised no objection in this

regard.

3. After hearing the ld. DR, we dismiss this appeal as withdrawn.

4. In the result, the appeal of the assessee is dismissed as withdrawn.

Kolkata, the 14 day of December, 2020.

sd/-
sd/-

[S.S. Godara] [J. Sudhakar Reddy]
Judicial Member Accountant Member
Dated: 14.12.2020
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